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e 17th day of Marcn, 2003.

Hon'bie Dr. A. Vedavalii, Member{dJ)

Vijay Rumar Gupta,

R/o C-88, Lohia Nagar,

Ghaziabad-2010601. ..., Appiicant

(through Sh. S.N. Anand, Advocate)

N o

versus
1. Union of india througn
Secretary, Minisiry of
Communications, Depariment
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of Teieconm, Sanchar Bhawan,
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(througn  Shi. M.M. Sudan, -counsei for Respondents
<. for

0.1,2,4 & 5. and Sh. K.R. Sachdeva, counsei O

Learned counsei ror tite  appiicant sSeeks

permission (o wiithdraw tinie UOA wi th itberty to approach

the appropriaie forum in accordance wilh iaw.

Permission granted. OCA 1s dismissed as wi lhiderawinn  wi tn




liberty granted to the appiicant to approach the
appropriate forum in appropriate originai proceedings,

if so advised, In accordance with iaw.
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